
BHAD.aA 11, 1!188 <,s.4I'A> 
Sbri ShivaJi Bao S. ~~: The 

basic factor contributing to regiQn;U. 
imbalance in regard to iI!dustrial deve_ 
lopment is the lack of communica-
tions. What is his reaction in this 
regard? Is it his intenton to take 
up with the concerned Ministries, 
particularly Railways, the question of 
having a broad-gauge line in view of 
the persistent demand from Marath-
wada for this? 

Shri D. Sanjivayya: The Railway 
1/Iinister ill very much ;.>resent here 
and he has heard it. 

Sbri Sbivaji Bao Desbmukh: More 
present is the Industries Minister. 
Does he consider it to be within his 
domain or not? 

Shri D. Sanjivayya: I quite agree 
with the hon. Member that com-
munications is one of the points to 
be taken into account in the matter 
of location of industries. 
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Shri D. SaDjivayya: Some factories 
were closed down on account of 
certain reasons. Oovemment have 
taken special s.teps to see that those 
industries work again, by giving them 
!pecial credit facilities etc. 

Shri Buta Singh: What about the 
first part of my question? The Com-
merce Minister hails from Gujarat. 
As compared to the facilities given 
to industrialists in Gujarat, what is 
given to industrialists in Punjab is 
very little .... 

Shri D. SaDjivayy!!>: U that is the 
question, I must saY that Punjab is 
D1Qle advanced in respect of these 
small .scale industries. 

Shri Buta SlDrh: No, no. I am on 
the point of the facilities given to 
industrialists in Gujarat and Punjab. 
I need your protection. The facili-
ties given to industries in Punjab do 
not stand comparison with those 
given to those in Gujarat .... 

Mr. Speaker: I would ask him not 
to insist on pressing that. 

Shri S. Kpn'appaa: In spite of the 
so-called encouragement given by 
Government for the development of 
industries in rural areas so that rural 
India may develop on a par with 
urban India, the income in the rural 
a~eas is much lower than it was 
previously. Are Government in a 
position to mention some concrete 
industries set up in rural areas be-
cause of the policy of encouragement 
adopted by Government? 

Sbri D. SanjiVayY8: Apart from 
the industrial estates started i. 
urban areas, we have already start-
ed some industrial estates in rural 
areas. Besides .... 

Shri S. Kandappan: What are they? 

Shri D. Sanjivayya: Besides this, 
the khadi and village industries .... 

Shri S. Kandappan: I do not want 
this kind of vague answers. I want 
concrete examples of industries 
located in the rural- areas in plll"SU-
ance of this policy. 

Sbri D. SaDjivayya: I have not got 
the list now. I think we have start-
ed about 45 rural industrial estates. 
I can place the list OD the Table. 

Heavy Euglneedug Corpora&le .. 
BaDehi 

+ 
·812. Shri Madha Limaye: 

Shrl Bacri: 
Dr. Bam Manohar Lohia: 

Will the Minister of 1DIlusb.'y be 
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pleased to state: 

(a) which plants of the Ranchi 
Heavy Engineering Complex ue 
lagging behind: 

(b) the reasons therefor: and 

(c) the total value of production 
ill 1965 and the estimated value of 
production in 1966? 

The Minister 01 Industry (Shrl D. 
SaDJivana): (a) and (b). Of the 

three plants of the Heavy Engineer-
ing Corporation, the Foundry Forge 
Plant is behind schedule. The main 
reasons for this are: (i) non-avail-
ability of indigenous matching Steel 
Sections and fabricated Steel Struc-
tures and (ii) the necessity for 
carrying out pile foundation work 
because of low load bearing capacity 
of the soil 

(c) The value of production is as 
follows:-

(in RI. laths) 

Value 
during 65-66 

Estimated 
Value 

during 66-67 

J. Heavy Machine Building Plant 293 
2. Foundry Forge Plant 67.98 
3. Heavy Machine Tools Plant NIL 

(has Dot yet gone into production) 
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Shri D. Sanjivana: Seven firms 

were given contracts to supply these 
atructurals. If names are wanted, I 
eRn read them. 

.n 111! ~ : ~t, ~ ~ I 
Shri D. Sanjlvana: Richardson & 

Cruddas Ltd., Bombay; Braithwaite, 
Burn & Jessop Construction Co., Cal-
eutta; Braithwaite & Co. (India) 
Ltd., Calcutta; Burn & Co., Calcutta: 
A.&J. Main Co., Ltd., Calcutta: 
Jessop & Co., Ltd., Calcutta; Bridge 
& Roof Co. (India) Ltd. Those are 
the firms which were given contracts 
to supply steel structurals, but they 
could not do so because they could 
:aat get the matcbing steel. 
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Shri D. Sanjivana: It was expect-
ed and anticipated that our Own 
steel mills would be in a position to 
supply the required quantity 01 steel, 
and all steps were, taken. In spite of 
that, we could not get the required 
quantity of steel; some had to be im-
ported. 
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Shri D. Saajivayya: In 1957 the 
Bihar Government gave a t"eport to 
the Soviet authorities who came and 
surveyed the land. Of the three pro-
jects, the Foundry Forge project is 
in collaboration with the Czechs, the 
Heavy Machine Building Plant is in 
collaboration with the Russians, and 
the Heavy Machine Tools is again 
in collaboration with the Czechs. 
The Czechs were not satisfied with 
the record of survey. So, they 
themselves wanted to have a 
survey. In 1958 when they sunroyed, 
they found· that the capacity of the 
land to bear pressure was not ade-
quate. Therefore, they wanted some-
body else, some expert to go into it. 
A renowned world expert, he is also 
a Czech expert, Prof. Mysilvec, was 
requested to look into it, and he said 
that ordinary foundations would 
not do, pile foundations were 
necessary because of the nature 
of the land which could not bear that 
pressure. Dr. K. L. Rao who was a 
Kember at that time of the Central 
Water and Power Commission and 
who had been kept in touch with 
the developments of this project, was 
also of the view that pile founda-
tions should be resorted to and ordi-
aaty foundations would not do. 
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Mr. Speaker: Whether it was un-
der some undue pressure. 

Shri D. Saajiva:rya: Not anything 
that I am aware of. 

Shri Banga: Political pressure. 
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Shri D. SaDjlvana: I made it 
clear in the beginning that the Rus-
sians found the report satisfactory 
but the Czechs with whose collabora-
tion we had to take up this project 
had a look at it and they found there 
was some defect. Therefore, they 
surveyed and they had the advant-
age of having the opinion of expertlJ. 

.n 1111fq lIT ~: ~ 
~ ~~if<i'm"~~ ~ 
~ ~;;IT ~.~ f.!;1f ~ 
~ ;;IT ~ ffi 'l!<'f ~ fit; <ifi'irTlf ~ 
if; ~ ~ ~ ~'ifrtT lfT ~ 
~ if ifi'I1f ~ qf.T~, 
~ ~ <n: <i\fu:1r 'l"T ;rt, ~ 
ifii:T ~if~~,ifii:Til>"t~ 
if~~,~m~~ 
~ 'Ii': lIlftw;r <n: wN, ~~ ~ 
~~~~'Iit~~ 
f.t;lfT, ~ ~o~ ~ ~ ~ ~ om 
ifi'I1f f.t;lfT ~ ? 
Shri D. SaDjivana: It is not COr-

rect to condemn all retired govern-
ment servants. 

Shrl Bhapat lila ADd: Every-
body knows in Bihar and in lhe 
country. 
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SUi D. SBDJivana: What I say is 
that it is not correct to condemn all 
of them. Some may be good; some 
may be bad. In this case I do not 
think that on account of the pre-
sence of a particular ofllcer the pro-
ject had to be postponed. 

Dr. L. M. Sblghvi: Is the hon. 
Minster aware that this project came 
up for severe strictures and criticism 
during the recent visit of the Minis-
ter of Planning to the Soviet Union, 
who had been accompanied ":Jy top 
executives of this corporation and if 
so, whether any positive suggestions 
have been made by the Soviet Union 
and what is being done to follow 
that up? 

Shri D. SaDjivayya: I have not 
yet received any report or .wen per-
sonally it has not been conveyed to 
me with regard to the defects of 
these projects which were the sub-
ject-matter of discussion t>etween 
our Planning Minister and the tech-
nical experts there in Russia. 

Dr. L. M. Singhvi: Surprising. 

Shri Jaipal Singh: Is it not a fact 
that the Russians are very dissatis-
fied with the low utilisation of HEC 
and in consequence a team went to 
Russia, top executives, to find out 
whether there could be greater uti-
lisation of this project and what is 
the result? 

Shri D. Sanjivayya: Yes, Sil"; it is 
under consideration-the point as 
to how best we could utilise it to 
full capacity. The orders placed on 
these projects are not adequate and 
that was why it was being consider-
ed whether the Ranchi project could 
supply the necessary machinery for 
projects like Bokaro, etc. 

Sbri J. P. Jyotishi: The hon. Minis-
ter said just now that there might 
be some officers who might have 

been bungling. Did Government 
come to know of any of these ofIl<=en 
and what were the steps taken ~o 
ftnd out these ofllcers who were 
bungling? 

Shri D. Sanjlvay,.: That is a cWre-
rent question altogether; it was deaH 
with previously also. 

Priees of Cloth 

·813. Shri Bagri: 
Shrl Maurya: 

Will the Minister of Commerce be 
pleased to refer to the reply given 
to Starred Question No. 15;Z9 on the 
6th May, 1966 and state: 

(a) whether the Committee under 
the Chairmanship of 8hri R. G. 
Saraiya has since submitted its re-
port regarding the prices of cloth; 
and 

(b) if so, the main findings there-
of and the action taken thereon? 

The Deputy Minister In the MInIs-
my of Commerce (Shri SlId 
Qureshi): (a) and (b). A statement 
is laid on the Table of the HOWle 

STATEMENT 

A Committee under the Chairman-
ship of Shri R. G. Saraiya examined 
the question of statutorily apportion-
ing the trade margin of 20 per cent, 
over the ex-mill price in respect of 
controlled varieties of cloth, as be-
tween the wholesalers and retailers; 
the Committee has since submitted 
its report. 

The Committee found that it was 
not practicable to have a statutory 
apportionment. It was of the vieW' 
that the various sectors of the trade, 
wholesalers in particular and the 
Implementation Committees, should 
attempt to ensure a margin. of 10 
per cent to the retailers. The Com-
mittee, therefore, recommended the 
expeditious seting up of Imple-
mentation Committees and reconside-
ration of the matter after two months 
of the functiOning of the Committet!ll. 




